nl TEM NO. 85 REG STRAR COURT. 1 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 3082 OF 2011

BEFORE THE REG STRAR H. B. PRABHAKARA SASTRY

M S. ORI ENT | MPEX Appel I ant (s)
VERSUS

THE COWM SSI ONER OF CUSTOMVS Respondent ( s)

WTH Civil Appeal NO 3086 of 2011
Date: 29/07/2011 This Appeal was called on for hearing today.

For Appellant(s)
MS. Ap & J Chanbers, Adv.

For Respondent (s)
M. B. Krishna Prasad, ADv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
The 1 d. Counsel for the appellant is present.
Await for the receipt of original record.

Li st again on 13.9. 2011.

After t he mat t er was adj our ned, t he | d. Counsel ,
Vs Shamshr avi sh Rei n appeari ng on behal f of M B. K. Prasad,
Advocat e-on-record for t he r espondent No. 1, appear ed and

requested to mark her appearance.

(H. B. PRABHAKARA SASTRY)
REG STRAR
hj



